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Wednesdall, March, 26, 1980/Chaitra 
6, 1902 (Saka) , 

The Lok Sabha met at Eteven of the 
Clock. 

[MIt. SPEAKER in the ehail'] 

ORAL ANSWERS TO QUESTIONS 

Lanct for Industries IfD Backward 
Areas of Gujarat 

+ 
·203. SHRI AMARSINH V. 

RATHAWA: 
SHRI AHMED M. PATEL: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) the namel of industrially ~ack
ward dIstricts in Gujarat State; 

(b) whether there is any proposal 
to allot land for setting up industrial 
units in those areas; and 

(c) if so, the criteria adopted and 
the nameo of the Government agen-
CIes through which land is being al-
lotted? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHAN ANA) : 
(a) to (c) A statement is laid on the 
Table of the House. 

(a) Amreli, Banaskantha, Bhav-
nagar, Broach, Junagadh, Kuth 
Mehsana, Panchmahals, Sabhar-
kantha and Surendranagar dis-
tricts of Gujarat have been declared 
backward to qualify tor concessional 
finance from the financial institutions. 
Out of these districts P~h.mahals, 
Broach and Surendranagar ~o 
qualify for Central Investment Sub-
sidy and units set up there are eligi-
ble for sul;)sidy at 15 per cent 'Of 
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fixed investment subject to a m.azl,.. 
mum of Rs. 15.0 lakhs. 

(b) Allotment of land for setting 
up industries is the concern ot State 
Government. 

(C) In Gujarat, sheds and plots are 
allotted to Industrial entrepreneU1'8 
by the Gujarat Industrial Develop-
ment Corporation. 
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SHRI CHARANJIT CHANANA: 

We will examine the valuable sug· 
gestion made by the hon, members 
in consultation with the Planning 
Commission, whiCh has appointed a 
committee on the development of 
backward areas. 
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SHRl DIGVIJAY SINGH: The Gov-
ernment has declared the districts as 
industrially backward. Would there 
be a proposal of Government for hav-
ing treated not districts as backward 
but talukas as backward so that more 
equitable distribution of development 
of industries .is there? 

SHRI CHARANJIT CHANANA: In 
:tact the hon. Member has raised a 
very relevant question. The reply to 
this is that we already have two 
stratum as far as development of in-
dustrially backward areas in this 
country is concerned. One is the in-
dustrially backward districts and the 
8eCOnd is industrially backward areas. 
It may be a district or a patch of dis-
trict. It is done already. In this con .. 
nection I would like to draw the at .. 
tention of the hon. Member to Ch:1p-
ter 6 regarding guidelines for indus-
tries and Chapter 1 :for policies and 
procedure. 
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SHRI JAIDEEP SINGH: In con-
tinuation of the question asked by 
Shri Digvijay Singh, in Gujarat there 
are three districts which have been 
declared as backward. Now, all these 
three districts naturally are not back-
ward. In fact, parts of these districts 
are as developed as many others but 
some are very backward and, there· 
fore, this question was asked. 'Because 
unless that is done, what is tending to 
happen at the moment is that indus-
tries are being located in tlJe forward 
areas of these districts which are 
clOse to very big industrial areas like 
Baroda. 

SHRI CHARANJIT CHANANA: I 
have aleady drawn the attention of 
the House that there is a Committee 
headed by Mr. Sivaraman, known as 
National Committee on the Develop-
ment of Backward Areas. They are 
studying the economic impact of the 
policies etc. of these very areas. They 
are also conswering the issue which 
the hon. Member has ralsed. 
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SHRI XAVIAR ARAKAL· The 
hon. Minister has said that ~ sub-
committee is looking into the plans 
and sanctioning of these projects. But 
I wauld like to say that certain units 
have failed miserably. Has the Gov-
ernment considered the causes of 
failure of those industrial units which 
were started by the Government and 
whether they are considering to give 
some help to these industrial units? 

SHRI CHARANJIT CHANANA: 
As far as the norms for identifying 
the ,U'eas are concerned the COm-
mittee I have referred to is not re-
considering the norms at all. The 
norms remain the same. It is only 
the functioning and the growth of 
these areas which has been considered 
by this Committee. In the process, if 
there are some areas to which the 
attention of the Committee is drawn, 
the Committee would consider that 
asped. 

SHRI B. K. NAIR: We have to 
make a distinction between industrial. 
ly backward and industrially not so 
bac:kward districts as well as the 
backward & not so backward states. 
In Kerala We feel We are industrially 
very backward. In spite at all the 

fac:ilitiea av.u,able, ao __ J.n4tas,Uia1 
unit is coming up in our State. 
Therefore. while setting UP iD4uatrial 
ventures in the country. wiJl the beL 
J4iD.ister COnsider the ba0kwar4 
States? Would he also evolve a tor-
mula by which the capital investmerlt 
by the Centre will be distributed. 
throughout the country on a popu].a.. 
tion basis? 

SHRI CHARANJIT CHANANA: 
The hon. Member bas shifted from. the 
district to the State. In fa£t, the dis-
trict is a part ot the State. The objp.ct 
of identifying these areas as indus-
trially backward districts or areas is 
to promote! higher development in 
thOse areas and, therefore, in those 
States. If YOU' see the list of indus-
trially backward districts., you will 
see that the industrially backward 
States have the maximum number of 
such districts and areas. Therefore, 
this is already being covered by the 
scheme of industrially backward 
areas. 

Mishap at Tarapur Atomic Power 
Station 

+ 
SHRI SATISH AGARWAL: 

*204. SHRI SHIV KUMAR SINGH: 

Will the PRIME MINISTER be 
pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn towards a 
news item appearing in "The Hindus-
tan Times" dated the 2nd March. 1980 
under the caption "Major nuclear 
mishap averted"; 

(b) if so,. the detaiLs thereof and 
the steps being taken to avoid such 
dangers; and 

(c) the action being taken against 
those responsible for proper main-
tenance of the Power reactor at 
Tarapur? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI C. P. N. SINGH): (a> Vest 
Sir. 




